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Shri U. M, Trivedi (Mandsaur):
“This is a very good suggestion, If the
House agrees and you agree, the
House should rise at 5 o’clock on
that day. It is a very good occasion.

Mr. Speaker: If the House agrees,
-we can rise at § o'clock.

Some hon. Members: Yes.

Mo TH HAWT 'ﬂ‘gw W
ot e fag gw Sl oWy ang-t
W Afenr yHar ¥ A oAy
L S o O

1251 hrs,

*DEMANDS FOR GRANTS—contd.
MmisTRY or DereNce—contd.

Mr. Speaker: The House wi'l now
take up further discussion and voting
on the Demands for Grants relating
to. the Ministry of Defence. 2 hours
and 35 minutes remain.

Shri Harl Vishnu Kamath (Hoshar -
gabsi): At 3 o'clock the Home
Minister i to make » statement.
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Mr, Spaaker; How  long will the
hon. Minister like to take?

The Minister of Defence (Shri Y.
B, Chavan): A minimum of 45
minutes.

Mr. Speaker: I will be calling him
at a quarter to three.

Shri Harl Vishnu Kamath: That
statement will be after this or before?

Mr. Speaker: We can take that up
after this, if the House so .desires.

Shri Bhagwat Jha Asad (Bhagal-
pur): Yes, Sir; that may be taken up
after the reply is over.

Shrl 8. M. Banerjee (Kanpur): Sir,
we have not followed, who will reply
to what.

Mr, Speaker: The Defence Minis-
ter will reply to thig debate at a
quarter to three and finish by 3.30
Then, there will be the Home Minis-
tar'y gtat t. Shri Surendra Pal
Singh may continue his speech.

Shri Surendra Pa' Singh (Buland-
shahr): Mr. Speaker, Sir, I was say-
wng yesterday that since we have had
an opportunity of having a first-hand
experience of fighting with the
Chinese and the Pakistani armies, we
shoudd now be able to make a proper
assessment of all the strong and weak
points of the two arimes and on the
basis of that assessment and also on
the strength of the information that
we may have received from our in-
telligence ani  other  sources, we
should be able to formulate and evolve
our own military strategy in order to
prepare our armed forces fully to meet
the danger from across the borders.
After all. it is not necessary that we
should always purchase military im-
provements through boundless waste
of human blbod. Thi progress, in
my opinion, should come from the
power of human thought end reflec-
Hons.

*Moved with the recommendsation of the Presidest
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Having made these few remarks of
u general nature. I would now like to
draw the attention of the hon. Defen-
ce Minister to two or three matters
of importance which vitally concern
our defence preparations, and the
morale of our armed forces. I will
first of all, say a few words on the
subject of border roads because I
do feel that this is a subject of very
great importance, particularly now
when there is no actual fighting
going on on our bonders and we
should pursue this matter more vigo-
rously than we have done so {ar.

We have been given statements and
assurances in the House on a number
ot occasions to say that all was going
on well with the Border Roads Orga-
nisation and that the work of cons-
truction of new roads was proceeding
satisfactorily. We have never really
felt satisfled with these assurances
because side by siie with the infor-
mation provided by the Government
we keep on getting news, disquiet-
ing and contradictory news, from other
sources like the press etc. which
gives us the information that all is
not well with this organisation and
that the projects are sometimes held
up because of the lack of co-ordina-
tion between the various agencies
which are responsible for making
the roads and sometimes because of
the paucity of furls and so on and so
forth. So. we cannot really assess
what really is the position and we
want the Defence Minister to throw
more light on the subject and tell us
how this work is progressing. Our
difficulty in making a proper assess-
ment of the performance of this or-
ganisation arises from the fact that
from the various reports and other
information placed before us we can
never really find out whether there
is any proper schedule of work laid
down for this organisation; whether
any annual targets are set for them
and whether those targets are achiev-
el or not. For instance, I will just
remd a few lines from the Report
of the Transport Ministry for the
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year 1965-66 which reveals the posi-
tion more clearly. On page 60 of
that Report we are told that the
total length of the 20th feet wide new
roads to be constructed by this orga-
nisation is 5,341 miles but the date
by which this task is to be accom-
plished is not given. Actual length
of the roads constructed up to 30th
November, 1965 comes to 1.558 miles,
that is, roads of the proper specifica-
tion o 20 feet width. This shows
that during a period of six years
only one-third of the actual targes
has been achieved. This, in my opi-
nion, ig rather a slow progress and
since we have not got the ful] in-
formation, I do not know whether
the Defence Minister will be able to
elaborate on ‘this point and tell us
whether he himsel is satisfied with
it or not. At least we feel that the
work is going rather slow.

If we just indulge in a bit of ari-
thmetical calculations, something
rather interesting is revealed. 1 will
just quote a few figures. The length
of roads constructed up to 30th Sep-
tember, 1964 is 1,133 miles as per
information given jn the report of the
Transport Ministry for 1964-65 and
the length of new roads constructed
up to 30th November, 1965 is 1,553
miles. If we subtract this 1.13%
from 1553, the figure comes 1o
420. This shows the achievement of
this organisation during the year 1963-
66, that is, 420 miles—whatever that
may mean.

Despite all that is said in praise of
thig organisation from time to time,
I do feel that its work is going very
slow and some very important and
sensitive parts of our border areas
are still without roais. That impe-
des the work of our armed forces
whenever they are called upon to
operate in those areas amd the pathe-
tic example of the Mizo Hills trouble,
which is very fresh in our memory,
goes to show how things went wrong
in that area. It is within our know-
ledge that as early as 1963 proper
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warning was given to the Govern-
ment that some trouble was brewing
in that area and that may explode at
any moment; it was necessary that
roads should be built in that area as
early ag possible. Unfortunately,
that warning was not headed and the
result is before us. Our armed forces
contingent had to march on their feet
tor as much as 10 to 15 days to reach
the trouble spots, It took them,
in my opinion, about four to five
times more time to quell that rebel-
lion than they would have taken nor-
. mally if good roads had been there.
“That is an example of how things can
go wrong in those areag if we do
not built a proper net-worth of roads.

13.00 hrs.

Apart from the strategic and mili-
tary importance of these roads, roads
are also important in these backward
areas for the economic development
o these regions. It is, after all, also
the right of those people who live
there to demand good roads and
better of ication for
their economic development. If roads
are built, it will lead to economic
development of those areas and the
betterment of the living conditions of
the poeple who live there and if they
are better off and prosperous and
happy, naturallv ‘aey will give more
co-operation and help to our armed
forces in times of an emergency than
they will do it they are poverty-
stricken and backward. More often
than not they co-operate with the
encmy and not with the Indian armed
forces, So. once azain I will implore
the Defence Minister to give more
attention to this matter and expedite
the work of the Border Roads Or-
ganisation as much as possible.

The second point which T want to
refer to is the question of the pay-
ment of flving bounty to our fliers in
the Air Force. I feel what is being
given to them n~w as fiving bounty
is most inadequate. I will just auote
a few figures. In 1949 our Pilot
Officers and Flight Lieut ts  etc.
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flying bounty, and Squadron Leaders
and Wing Commanders were getting
Rs. 1,500 per year. In 1962 a revision
took place as a result o which this
bounty wag raised from Rs. 1,800 and
Rs. 1,500 in the case of the officers I
have just now mentioned to Rs. 8,000.
This was a substantial increase, 1
admit; but then the atvantages of this
increase were more than offset by
the phenomenal rise in the cost ot
living over this period of 12 years.
Therefore, actually this rise diki not
amount to much, and J feel that what-
ever they are getting now is hope-
lessly inadequate and the Govern-
ment should pay more attention to it.
I think, in recognition of the mer-
torious services renderei by the Air
Force in our recent encounter with
Pakistan, something ought to be
done for the Force as a whole ana
one way of doing it is that tms
bounty should be substantially 1n-
creased. It is a matter of shame
when I have to say that even coun-
tries like Pakistan and Indonesia and
1 believe one or two other peigh-
bours of ours, are paying much more
than we are paying to our flving
men by way of flying bounty. The
other advantage o! raising the flying
bounty is this: We will be attracting
better human stuff to our Indian Air
Force. It is very necessary. Because
of technical advancement flying con-
ditions have drastically changed.
More and more faster planes and the
weapon systems too have become
more complicated and sophisticated,
and as such, therefore more and more
intelligent persong are required to
handle them. It is most desirable
that wa should make it worth their
while to join the Air Force,

The other nnint T want to bring to
your notice i» about family accommo-
dation for th: armed forces. In mv
opinlon enough attention has not
been given to this subject as iz due
to it because thig is a subject which
i{s vervy dear to the armed orces per-

were getting Rs. 1,800 per year as

]. The Government policy on
this matter has beep very inconsis-
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tent. They have never actually gone
all out to solve this problem once
and for all. The authorised accom-
modation for Officers is 100 per cent;
in the case of JCOs it is 50 per cent
amd in the case of other ranks 14 per
cent. We know for a fact that the
available accommodation is far short
ol the authorised accommodation. 1
request the Government to make a
special note of this fact and do some-
thing quickly to make up this defi-
ciency.

In this connection a survey was
carried out by the Defence Ministry
in 1957-58. The survey revealed that
at the rate at which we were pur-
suing this matter it would take us
more than hundred years to provide
the requisite accommodation for our
armed forces personnel. The pro-
gress is very slow indeed. Some
more effective steps should be taken
to chas. this matter. Whenever some
big projects were taken up, they were
invariably given up due to paucity of
Yunds or for other reasons. This may
be a small matter, but it is something
which is verv dear to the hearts of
our Armed forces. I, therefore, re-
quest the Government to take up this
matter seriously.

The fourth suggestion is about re-
settling the ex-servicemen on our
tonders. 1 fully support the sugges-
tion made yesteriay by the Maha-
raja of Bikaner that we should inha-
bit all our border areas with ex-
servicemen as early as possible and
we should arm those people. This
matter has been raised several times
in the House. We do not know what
the Government is doing abotit it. It
it very necessary to do this and I
think from this measure three ad-
vantages will accrue.

First, by so doing we will be
solving the problem of resettlement
of ex-servicemen to a great extent.
Secondly, it will put an end to the
espionage activities bv our enemies
on our border areas. Thirdly, if these
people are provided with arms, we
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will have a well-trained and well-dis-
ciplined civilian population all along
the border which will take care of
the border intrusions. They will also
give us early warning of such enemy
sctivities on our borders.

Shri Hari Vishnu Kamath: Ex-IN.A,
personnel also.

Shri Surendra Pa] Singh: 1 will
briefly mention about our Navy also,
though the case of the Navy was ably
and forcefully put forward by Mr.
Raghunath’ Singh yesterday. After
81l that he has said, I have very
little to add. Navy is still receiving
a step-montherly treatment. Assu-
rances are given to us from time to
time that necessary steps are being
taken to augment the strength of the
Navy and to make it a more balan-
ced force and to give it more teeth
etc. But we are not satisfled with
the progress made so far. Our main
difficulty is that of replaccment of
old ships, as most of our ships have
reached a stage when they should
be discarded as scrap. Apart from
those assurances, we would like to
know from the Defence Minister as to
what steps are being taken to pro-
cure surface craft from anywhere in
the world. Now new ship has been
added to the Navy since 1962. What-
ever is being manutactured at Maza-
gaon Dock is not likely to be avail-
sbie till 1973. The question is, in
aidition to Mazagaon Dock Frigate
project, are we doing anything else to
get surface crafts from somewhere?

As far as submarines are concerned,
1 am sorry to have to observe that
the Defence Ministry has not gone
very much forward from the days of
Mr. Krishna Menon. Up till now
there was at least a mention of the
word ‘sumbrarine’ in the reports.
Now this word has been completely
omitted from the 1965-66 Report.
There is no mention of submarine at
all in the new Report. 1 do not know
why this matter has been left out of
the report. We have a Teeling that
only lip service is paid to this matter.
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1 could request the Defence Minister
tn say once and for all whether any
efforts are being made to secure sub-
marines and, if so, what are the
vesults thereof.

About our aircraft carrier Vikrant,
1 want to say that it sea-hawk
planes have become obsolescent and
are soon to become obsolete. I will
request the Hon, Defence Minister to
tell us what is happening about the
replacement of those planes. The
Sea-hawks had become obsolescent
when they were purchased by us. I
believe that some negotiations were
going on with the British Govern-
ment sometitne back for the thin sky
—hawk planes. We do 'not know
whether this deal has gone through
or not. It is very necessary to pro-
vide the aircraft carrier with proper
planes, and a proper escort of sub-
marines and smaller crafts like des-
troyers and frigates. With these
words I support the demands of the
Defence Ministry.

]
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wEww W % ey, fow #
i W ¢ fe gt w7 e
§ Fag ¥ qOwo gara T faar @ o
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& a Ao owEy § @ g NeAw
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T AfET | TW AFIT F) IO W
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afeRT & gERY & w9A W e
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o g atg, T e 5T §F W, afe-
am W 9 QA T e w3
wY feafa % @

Mr. Deputy-Speaker: Shri Mano-
haran.

Shri Shoe Marsin (Bansi): You are
not calling those Members who are
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standing to catch your eye, but you
are calling Members who are sitting?

Shri Manoharan (Madras South): I
shall finish my speech very soon, and
the hon. Member can speak after-
wards.

Shri Sheo Narain: You have not
called those Members who have been
standing up. You say that there is
no list, and yet those who are stand-
ing are not called but only those whiv
are sitting are are called.

Mr. Deputy-Speaker: Shi

Manoharan.

Shri ‘Manoharan: On the basis o1
certain ¢ut motions that I have mov-
ed, I want to make some observa-
tions regarding the performance of
the Defence Ministry.

Now,

At the outset, 1 extend on behalf
of my party, namely the DMK, my
glowing tribute to the Armed Forces
of this country who have projected
the image of this nation sky-high,
and gecondly my homage to the
finest flowers of the Indian soil who -
have dedicated their lives for the cause
of honour, self-respect; sovereignty and
the territorial integrity of the nation.
Thirdly, 1 tiinX my congratulations
must go to the Defence Minister who
hag proved hi If and estabii
his mettle as a Defence Minister.

I agree with what has been stated
at page 4 of the Ministry’'s Report,
namely:

“The entire country has admired -
the performance of our defence
forces. This chapter in the history
of our Armed Forces contains
many instances of unexcelled
valour which will shine for all
time to come. The Indian jawan
has once again establisheq his
image in the hearts of the Indian
people.’.

1 wish you, Sir, to mark particularly
the expression:

“The Indian jawan has once
sgain established his image in the
aenrts of the Indian oeoole ™.
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Before proceeding to the subject
.proper, y want to draw the attention
of the Defence Minister to certain
‘conflicting and startling figures, ac-
cording to me, given in the Ministry’s
report. At page 4, in para 8 it has
- been stated:

“In operations of this nature,

losses are inevitable. To date,
our casualties have been 2763
killed »

But, again, in the same report, in
paragraph 8 at page 12 we find this.
Of course, I may be wrong, and I am
subject to correction. The report
say::

“In the process, our Army in-
evitably suffered some losses.
2735 persong were killed.”

At page 4, the number given was
2763 but at page 12 the number giv-
en is 2735. Within four or flve pages,
28 ablebodiedq jawansg have been
killed . . "

The Minister of State in the Minis-
try of Defence (Shri A. M, Thomas):
There is a corrigendum which has
been issued, which has made the cor-
vection,

Shri Manoharan: My copy has not
been corrected. 1 am very glad that
it has been corrected.

Shri A, M. Thomas: The corrigen-
dum is there pasted on the very first

pege.

Shrl Manoharan: The jawan has
established his image in the minds of
the Indian people; so, the report goes.
Now, the Indian jawan is the darling
of the nation. His sacrifice is an ins-
piring document to be preserved.
Every drop of blood that has been
shed by the jawan of this country has
the capacity to say a Jot of stories not
-mly to this generation but to the
generations to come. The combined
effort of the forces, the forces of
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the people as well as of the Armed
Forces, is really unique in the history
of our country, and hence emerged
the slogan rightly {from our late-
lamenteq Prime Minister Lal Bahadur
Shastri: ‘Jai Jawan Jaj Kisan'
Therefore, let us not demolish the
image already projected; let ys see
that the image is not demolished or
tarnished or altogether abolished.
The cordial relations that have been
established between the Armed Forc-
es of this country as well as the fore-
€5 of this nation should not be allow-
ed to be strained.

Ours is the biggest democracy in
the world. ‘Military Rule’—the wis-
dom ang genius of this country has
discarded it as something alien to
our basic thinking, to our way of life
and to our form of Government. I
think that a specific and notable role
has been assigned to the Armed Force-
es of this country and we are proud
of them, and equally we are proud
of our democracy. But, unfortunate-
ly, a curious situation ha: been al-
lowed to develop in this country by
the Government of the day, wherein
the specific area allotted to the Arm-
ed Forces has been extended and
they have becn askeq and alloweq to
have their own way in the altogether
differcnt flelds which fall under the
Jurisdiction of the civil authorities.
I think that this i3 an explosively
dangerous situation.

A jawan who was given a rousing
reception by the millions and millions
of thig country, a jawan who was
given kumkum on his forehead by e
section and cross-section of the society
of this nation, a jawan who was
garlanded by the lakhs and lakhs of
people of this nation, iy asked to
shoot at those people for whom the
unfortunate jawan has his own ad-
miration. The bullets and gun-shots
of our jawans which have penetrated
and plerceq through the chests of the
enemy forces across the border are
now piercing through the bosoms of
our peaple in whose hearts the jawan
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has established his image. Govern-
ment composed of minds oblivious of
the potent chemistry of social forces
are simply closing their eyes before
the realities of the situation. The
sort of situation which is continuing
will, T am afraid, laid the country
in disaster. The trouble in West
Bengal, the altercation in Aijal, the
massacre in Madhya Pradesh, the
silent revolution which js in the offing
in Tamil Nad, the revolution in
Kerala and the so-called rebellion in
the Mizo Hills area are nothing but
the creation of the civil authorities
who are noted for their lack of un-
derstanding, lack of sympathy and
Inek of appreciation of the situalion.
Unless the basic, morose and stupid
mentality of the Government is
changed, 1 doubt very much whether
the present situation will have its
own change at all. The logical situa-
tion ultimately would be, 1 think, all-
round agitation und all-out employ-
ment of the forces to curh down the
socalled disturbances in the country.
This would provide, | am afraid, an
undesirable, psychological bait as has
been pointed out by a front-rank
economit Dr. V. K R. V. Rao and
that has been endorsed by no less a
person than the President of the
Indian Nationa] Congress, Mr. Kama-
raj, himself. What would happen if
foreign aggression starteg and if the
armed forces of this country are en-
¥aged in curbing down the disturb-
ances? Who are going to meet and
beat down the aggressors of this
country excepting the sturdy jawans
in the Cabinet anq Jhansi Ki Rani,
the Prime Minister of this count:ry?
Thercfore, it is a matter where I re-
quest the government of the day to
seriously consider and see that demo-
cracy which is based on vision and
liberality i« upheld.

The secong point 1 wani to touch
upon today is the basis of my cut
motion, that is the threatened closure
of the Avadi Engineerng Store Depot.
I will now refer to a question gnd its
answer given by Mr. Thomas day be-
fore yesterday. The question was
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askeq whether it is a fact that the
Avadi Depot is being closed down by
the Defence Ministry; and if so, the
reasons therefor. Mr. Thomag said:
Yes, 206 Base Ordnance Depot at
Avadi is being colsed down. The
reason stated by Mr. Thomas was:
The depot was set up during World
War II to act ag a base depot for
feeding troops in the Far East. This
depot has now become redundant. 1
cannot understand why. Because, he
says, it is not functioning as a Central
Ordnance Depot or as a Command
Depot for units in Southern Com-

mand. Why? The reasons is not
stated. Even its limiteq role, accord-
ing to Mr. Thomas, as a holding

depot on behalf of other depots, has
come to an end. The reason has not
been stated. 1 take strong objection
to this view. I want to draw the at-
tention of the Defence Minister to' the
closurc of the Engineering Stores
Depot at Avadi. The reason stated
by Mr. Thomas was not convinsing.
For the understanding and apprecia-
tion of the Dcfence Minister, a brief
history or thiz  Engineering Stores
Depot at Avadi would, 1 think en-
lighten the understanding which is
clouded with the misunderstanding of
the Defence Minister as well as his
colleague. This Engineering Stores
Depot was installeg in 1844 It is
situated at the southernmost corner of
our country. Secondly, 1 want to
draw your attention to the fact that
we have very great admiration for
our army strategy. I would request
the Defence Minister to give his per-
sonal attention to this matter of clos-
ing down the largest depot in the
southern border when three corners
of our country are facing threat.
This depot is strategically situated
from all points to keep the front-lir

with a continuous flow of stores with

out any disruption particularly desing
an emergency of the nature which
we faced recently. It is understood
that stores hag to be moved by road
during the present emergency and
were despatched within the shortest
possible time. It is ideally and stra-
tegically the best. There is a doubt
lurking in the minds of people of my
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part of the country when we hear
that this depot is going to be closed
down. In 1864 I had put a question
to which an answer was given by our
Defence Minister, Mr., Chavan. The
Question was: Will the Minister of
Defence be pleased to state whether
it is a fact that the Engineering Stor-
es gepot, Avadi, is being closed or has
been closed? Hig reply was an em-
phatic ‘No'. and (b) and (c) do not
arise. But, Sir, I have got a doubt.
In 1962, September 22, a letter had
been sent to ESD, Avadi, by the Engi-
neer-in-Chief, Army Headquarters.
His letter No. js 29985. In that letter
he said that the Avadi Engineering
Stores Depot is to be closed down. 1f
the intention of the Government is
to close down the Engineering Stores
Depot, Avadi, | warn the House
sufficiently earlier that the Govern-
ment is going to invite lot of trouble
in that part of the country. The
closure will naturally involve 450
families. Lastly, I draw the atten-
tion of the Defence Minister to look
into the matter and see that justice
is done. One more point and I have
done,

Before me the Audit Report is
winking with squint eyes and an ugly
face. I want to quate only one para-
graph from it. This is paragraph 38,
page 21:

“Leoss due to collapse of a han-
gar.—A contract was concluded
by a Commander Works Engi-
neer..”

This shows the incompetence of the
Ministry. 1 am not taking Mr.
Chavan to task.

....in September 1963 for re-
erection by 3rd December, 1963,
of a hangar at an airfleld at a cost
of Rs. 90,400. On 13 December
1963 when the work was still in
progress, the partially erected
hangar collapsed, The contractor

ttributed the collapse to heavy
mowfall in the area and defective
structura) design ang claimed a
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sum of R:. 34,790 as compensation
for the loss.”

I will read the following paragraph
also.

“The Military Engineering Ser-
vices autharities did not accept
the claim but helg that the hangar
collapsed due to defective work-
manship ,and the contractor was
asked to re-erect the hangar at
his own expense.”

Now the interesting thing comes.

“While the re-erection work
was in progress, the hangar again
collapsed on 11 December, 1964
rendering unserviceable 238
tonne; of cement (valued at
Rs. 58,857 storeq in it). The
contractor again attributeq the
collapse to heavy snow deposits,
but the Military Engineer Servi-
ces authorities held that it was
due to the failure of the
contractor to take requisite pre-
cautions during the erection of
the structural work. There has
been no further progress in the
erection of the hangar. In July
1965, an arbitrator was appointed
under the terms of the contract
to adjudicate on the disputes aris-
ing out of this contract; the award
of the arbitrator {is awaited
(January, 1866).”

Therefore, let me add one thing more.
For the gross incompetence of the
Ministry, for the gross imcompetemce
of the Government, the verdict of the
people is awaited in 1967.

Shri A. M. Themas: Politics had the
upper hand towards the end.

ofr Toio Ty (sparfecaT)
IEw  WERE, wEy af g

v w g Tw fear mam
@ ga w5 fiw wOr g g
Wit T §E W gWg e
Afe wwmr g1 K WM owr w
NTEw gR, A W9 W W g,
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Shri Lilaghar Kotoki (Nowgong):

1 risg to support the Demands for
- Grants of the Ministry of Defence. 1
join the hon. Members who have pre-

ceded me in paying our glowing tzi-
butes to the defence services person-
nel who have laid down their lives
in the recent comflict with Paki:tan.
We have lost many as 2,768 per-
sons who have been killed. We also

express our sympathy for the wound-

-ed, numbering 8,444, particularly the
462 personnel who have been serious-
ly incapacitated. We also volce our

- concern for the 502 personnel who are
still zmssm; We hagpe and pray that
they are still alive and they will come

‘back to our country.

1 welcome the provisions made in
the rule: governing the pensionary
and other benefits admissible to the
families of defence services personnel
‘killed or reported missing in opera-
tions, ang of the defence service per-
sonnel disableg and invalided as a
a result of injuries sustained in the
operations. There is room for im-
provement so far as these benefits are
concerned, but I must say that this
is a laudable gesture on the part of
the Government to recognise the
sacrifices of our jawans in thcse
-operations.

1 also welcome the increase in the
budget for defence to the tune of
‘Rs. 2948 crores for the year 1966-67.
I would have hoped that this amount
should have further increased: it is
because of the fact that this House
ang alsp the country are concerned
about the threats from China and also
the uncertaintics from Pakistan. The
recent information that has come to
us, of the Head of State of China
ecoming to Rawalpind; and also mak-
ing a gift of MIG 19 aircraft and

MABCH 30, 1966
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medium U-39 tanks to Pakistan i
ominous. sviously, India i3 the

only enemy in the mind of Pakistia
far which they are making all thess
preparations. Yestetdny the House
was told about the mlufng of troops
by Pakistan on the western borders.
What china will do pext, it is beyond
nnybodyl g'uess

I will only recall what our late
Prime Minister, Shasteiji, tolg this
House on the 22nd September last.
while referring to the preparations
and also some of the activities of
China on our borders. I quote fromh
the White Paper No. XII, page 148
He said:

“I must tell the House that we
view with grave copcern the
Chihese activties on the border
and the armed intrugions into our
territory. We have urzed the
Chinese Government in our note
of September 21 replying to the
Chinese note of September 18 to
forsake the path of belligerence
and intimidation and return to
the path of peace and reason in
its relations with India. ] hope
that even at this late hour China
will respond to' thls cnl] ang pre-
vent a major crisis.

In this hope, we al] share. Our coun-
try does not want war with anybody,
ang much less with our nelghbours
This sentiment applies equally in the
case of Pakistan also. With China,
we had the Panchsheel lpeement
with "Pakistan, Shastrifi, béfére he
died as'a martyr concluded the
Tashkent declaration. But in Bpite of
this, it is very unfortunate that both
these countries are crazy to have @
conflict with India.

Here again, I will recall what Shas~
triji said in the same statement; he
stated:

“We have no intention of un-
derestimating the gravity of the
situation. But we have resolved
firmly to meet this challenge to
our freedom.”
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This House and the whole country
took the pledge in November, 1962,
as soon as the Chinese aggression
started, to the effect that we will not
rest till we redeem our territories
from the aggressors. The national
-emergency remains; the threat is
growing ,and therefore it is meet and
proper that defence should get the
highest priority in our budget.

geted for a certain amount the
Laboratory should ensure thaf the
funds are fully utilised in a plan-
neq and economic way.”

This is what the Committee observ-

ed regarding this shortfall, But then
the relevant point is in respect of the
allocation for research and develop-

In the matter of our preparations,

ment, In the same report, in the
ooncluding chapter, at page 41, the
Committee observed ag follows:

I fully agree with the view expressed
in this House that we should do all
that is possible to make our country
self-sufficient gnd self-reliant in the
matt(r of weapons and equipment for
our defence. Here 1 am sorry to say
that while the Minister of State in
the Ministry of Defence, Shri A, M.
Thomas, wag intervening in the de-
bate yesterday, and when he referred
to the meagre allocations made for
research and development and to the
report of the Estimates Committee,—
in doing so—he did not o full justice
to himself. I take it that Shri
‘Thomas did not have time enough to
go through the entire report and that
is why his reference was made out
of context. Regarding the shortfall,
his argument was, what is the good
of having a big allocation if we can-
not gpend. But the reasons are also
there. This is what the Estimates
Committee has said at page 21 of the
Ninety-fourth Report in respect of
Defence Research and Development
Organisation with particular refer-
ence to the Defence Metallurgical
Research Laboratory, Hyderabad. I
am quoting from the report:

“The Committee are not con-
vinced by the reasons advanced
for the shortfall in expenditure.
They are concerned over such
shortfalls. The Committee feel
that such shorifalls at the end of

“The Committee note that the
defence research and develop-
ment effort in the country consti-
tutes a very small fraction of
the total national and defence
budgets. It appears to the Com-
mittee that the total magnitude
of the effort falls far short of
the defence necds of the country.
They consider that in scientiflc
research, investment of resources
has got to be above a certain
optimum level before any tangi-
ble results can be expected. The
Committee have observed in the
Report that the defence research
and development budget will
have to increase before the take-
off level is reached in some of
the important flelds like radar,
guided missile, synthetic mate-
rials and metallurgy. With a
view to achieve self-rellance in
the fleld of development of de-
fence science in the country as
also to reduce dependence on
import of weapons and equip-
ments the Committee feel that
the resources of the R & D Orga-
nisation will have to be adequa-
tely augmented.”

This is the view of the Estimates

Committee of this House and there-

the year do not reflect well as
such shortfalls in expenditure
will mean shortfall in develop-
mental and research work also.
They trust that the Laboratory
would be more careful in future
in preparing its budget estimates
in a realistic way. Having bud-

24 (ai) LS-7.

fore 1 can only hope that when the
Minister and the Government care-
fully examine these recommends-
tions, they will take appropriate ac-
tion so that the [Estimates Com-
mittee and the House will come to
know what action they propose to
take,
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Reference has been made regard-
ing the importance of border roads.
In this connection, I request the Mi-
nistry to consider the situation in
the north-east frontier region of our
country, comprising NEFA, Naga-
land, Manipur, Tripura and Assam.
It is surrounded on all sides by fore-
ign countries. Two of them are go-
ing to be belligerents. In NEFA, we
bhad the experience last time, when
the Chinese committed aggression.
The Border Road Development
Board has undertaken the construc-
tion of certain roads no doubt, but
much more has to be done.
It is not only necessary to augment
our defence preparations in these areas
but also to prevent infiltration. Refer-
ence has been made by Mr, Surendra
Pal Singh to our recent experience in
Mizo Hills. It was mainly due to lack
of communications. Therefore, my
suggestion is that the entire region
must be taken up for development of
communications from the strategic
point of view because it is open on
all sides.

Before I resume my seat I will agaln
make another appeal to the Govern-
ment as a whole and to the Defence
Minister in particular because he has
to take the initiative in these things
that this region must have a fully
developed communications system. You
may recall, Sir, that we adopted the
policy of defence and development
after the Chinese aggression. Today,
another important thing is develop-
ment of agriculture in all its aspects.
Therefore, our entire economy must
be geared up to serve these two pur-
poses—one is defence and the other
agriculture. On the eve of Fourth
Plan these things have to be borne
in mind and serious efforts ghould be
made to augment our development
with the concerted objective of streng-
thening our defence and setting our
agriculture on a solid basis. With
these observations I again support the
demands of the Ministry of Defence.
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Shri Ranga (Chittoor): Sir, we are
all unanimous in paying our tributes
to the Defence Forces of our country
for the courage, self-sacrifice, patrio-
tism and efficient gervice that they
have disployed during the last strug-
gle into which we were forced by the
Puakistanj inflltrators and wrong
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leadership on their side. At the same
time, let us also express our gratitude
and admiration to, the people of
Punjab, Jammu and Kashmir and
Rajasthan who have risen to the occa-
sion and stood by our troops, making
all the sacrifices that became neces-
sary and gave a very good accouns
of themselves indeed. They have thus
set an example to all the citizens of
the country how to behave during such
a national emergency.

We are glad that this Tashkent
agreement came to be achieved. We
are certainly keen and sincere—I am
glad the Government also seems to
be equally keen and sincere on their
part—to implement it. The other side,
it may be true, are trigger-happy.
But here is something which is bind-
ing on both of us as a matter of
honour, and in the wide view of all
the nations of the world, especially
the two greatest nations USSR and
USA, this agreement has been reach-
ed. Therefore, it will be possible for
us to hold up this treaty whenever
they begin to go back to their earlier,
bad habits.

Having said that, I would like to
express my dissatisfaction at what my
hon. friend, the Minister for Defence
Production, said yesterday in regard
to those two factories which had not
been started. He wanted us to be
satisfied with the assurance that the
production to be developed from those
two factories would be developed
from one of the MIG factories.

Shri A. M. Thomas: I did not say
that.

Shri Ranga: Kindly consult your
own speech If he has pot said it
so much the better. Before it is too
long, we want the government to
build those two factories as soon as
possible to strengthen our defences.

I would like to repent my earlier
suggestion that it ig high time we
established a separate army for all
our border areas and called it the
Himalayan Army. We should give
it a special status, so that the addi-
tional salaries, allowances, leave,
housing, ration and other facilities
which have to be given to them need
not be considered to be any kind of
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discrimination as against all other
sections of our defence forces. Let us

treat them as a separate wing
of our defence forces and give
them the necessary leadership,

training and other facilities. It
must be such that from all over
India our educated young men,
including technically educateq young
men, will be willing to compete one
with the other to join it and face
the rigours of harsh living in the
Himalayan altitude when they are
employed in this army,

A part of our army will have to
be always kept along the borders—
Punjab, Kashmir and Rajasthan bor-
ders, and Assam border also. All
thesc people will also have to be given
much better facilities than at present.

There is need to constitute a par-
liamentary committee or a special
pay commission to study and report
upon the pay scales, allowances and
other facilities for different catego-
ries of jawans upto the juniqr non-
commissioned officera level. It is
high time this was done, When Mr.
Tyagi was in charge, some effort was
made to improve their position. Other
Ministers said they had tried to im-
prove their position, but even now
1 do not think sufficient facilities are
provided for them at all Therefore,
1 want this commission to be ap-
pointed as soon as possible, so that
they would all be assured that their
special needs would be attended to
by the Government.

1 would Uke to detail a few of the
needs. There is necd for increasing
the daily allowance of fhese jawans,
ralsing the annual increments of pay
for jawans, chowkidars, sappers and
miners und civilian sections of the
defence forces also; there is necd
for providing family accommodation
for jawans and officers as early as
pussible. Something is being done,
but more remains to be done special-
ly for the jawans, There is need for
improving the facilities for promo-

MARCH 30, 1966

D.G. (1966-67) 8796
[Shri Ranga)

tion on an impartial, non-communal
basis. Government konws what is
happening today and how much gdis-
satisfaction there is in regard to this
matter. This demand also has got to
be looked into. Therc :s need for
enhancing the amount to be reserv-
ed for jawans’ families and to give
compensation to dependants of de-
ceased personnel, nced to enhance
pension scales for jawans and other
armed personnel; need to merge the
ration allowance into pay for cal-
culation of pensions. Then there
is, reservation of some seats in all
technical institutes and colleges for
the childrén of defence personnel; the
conduct of a survey of unemployed ex-
service men and improving rchabili-
tation and re-settlement facilities
available for them; to provide
representation for them in  the
concerned study committees  to
bring about uniformity in the addi-
tional socio-economic faciilties such
as housing, granting of government
lands and other things; to rehabilitate
those who have been discharged on
medical grounds; granting of govern-
ment lands; providing subsidies for
wells, manures, seeds etc., among all
State programmes and so on. As
was rightly pointed out by my hon.
friend, Shri Sidhanti, most of the peo-
ple come from rural areas, It is no
good granting them some small pieces
of land if these additiona] facilities
are also not provided. Then, there is
need to start more sainik schools and
increase the recruitment centres for
all schools at all eastern, southern and
western States to bring them on a par
with North India.

I would like to caution the Govern-
ment in regard to their recruitment
policy. Even at {he highest ranks it
is not always safe to allow the present
position to continue. Too much of de-
pendence on certain areas only is not
correct. We do not want anything to
be reduced therc, but so much more
has got to be done in regard to other
areas also. It would be possible faor
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the Government to make all these
concessions and develop the defence
forces only when they have plenty of
money. Parliament hag been unani-
mous and enthusiastic in granting
money to the extent of Rs. 900 crores.
‘We are asking for economy cut in re-
gard to civil expenditure. Just as the
Government provides for expenditure,
they should also provide the neces-
sary staff, necessary cells in every one
of their departments in the defence
administration whose duty it would be
to see that the maximum possible eco-
nomy is effected at the stage of mak-
ing up their demands, at the stage of
spending them and also examining
and seeing that no wastage is incur-
red,

If this effort is made simultaneously
with the other effort of building up
our own defence forces, I am sure it
would be possible for the Government
to save easily Rs. 100 crores and that
Rs. 100 crores can be utilised for pro-
viding all these additional facilities
for the existing defence forces and
also to provide for additional ordnance
factories. W

Lastly, it is high time that my hon.
friend, the Minister of Defence would
begin to give us periodically reports
about the manner in which the recom-
mendations of General Henderson-
Brookes arc~ being implemented on the
borders. We have not had any re-
port at all. I wag expecting that a
report would be submitted. I at least
expected that there would be a sepe-
rate chapter in this annual report.
But it is not provided there. Therefore,
T want that they should look into this
matter especially in regard to the
strategic areas.

1 am very glad, my hon. friend,
the other day, was cautious enough to
say that there are certain aspects of
defence which have to be answered
only by the Minister of Foreign Affai-
rs. Similarly, there are certain aspects
of foreign affairg which are within the
special province of the Defence Mi-
nister. That is In regard to the stren-
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gthening of our border defences espe-
cially in Assam, on the Pakistan bor-
ders, here from Rajasthan right up to
the Himalayas. The eastern border
especially has been neglected so far as

icationg are ned. There-
fore, I hope my hon. friend will pay
attention to these things that the coun-
try places before him,

Mr, Deputy-Speaker:
fence Minister.

Shri Sham Lal Saraf: Sir, the hon.
Speaker said that the Minister of De-
fence would be called at 3-13.

Shri Y. B, Chavan: No, at 2-45.

Shri Narendra Singh Mabida
(Anand): Sir, I have sent in my name.
But I have not been called. Last time
also this happened . . . .

Mr. Deputy-Speaker: I am sorry—
the Defence Minister,

st fere e« wvor fgRTer Y
QT § TAT AW F A WG T W
€37 & R} Wt WY FH oAT & )

Shri Y. B. Chavan: Sir, I will ans-
wer the question raised by the hon.
Member, Shri Sheo Narain also (In-
terruptions),

Mr, Deputy-Speaker, ] must ex-
press my gratitude to the hon, Mem-
bers who participated in this debate
in a comstructive way and I am sure
the way the defence debate was con-
ducted here is certainly a tribute to
the Parliament and a tribute to the
armed forces too. I join all the hon.
Members who have paid tribute to
the valiant armed forces of this coun-
try who stood the test of the time last
year when they had to face the Pakis-
tani aggression,

Sir, 1965 will go down in the his-
tory as a critical year which provid-
ed an opportunity for the armed for-
ces to face the crisis (Interruption).
And, it would certainly go down in
the history in s glorious way. It alsn
provided a test for the political leader-
ship of this country, and here I must,
in all humility and gratefulness, make
a mention of our departed leader, Shey

The hon. De-
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Lal Bahadur Shastri, who provided
that necessary determined leadership
to the country faced with crisis,

D.G. (1966-67)

As far as the debate is concerned, 1
would certainly go to some of the de-
tailed points a little later, but 1 must
say the context in which the debate
has taken place is certainly somewhat
significant, I have been replying to
the defence debate for the last four
years. This is the fourth occasion
when I am standing in this hon. House
to meet some of the arguments and
explain the defence policy of this
Government. This year the context is
somewhat different. In the first place,
there is the atmosphere of confidence
in the armed forces. Both the army
and the air force had to face difficult
times, but the valiant manner in
which they gave account of them-
selves is certainly a tribute to them.
Certainly it was an opportunity for
them too.

Looking back to the development
of the defence forces in the last 18
or 19 years, normally we had to de-
pend upon the experience of the Se-
cond World War and the knowledge
of wars fought in history in different
parts of the world. This certainly was
an occasion to draw our own lessons
in the terrain of our own country and
a country which is nearer to us. As
one of the hon. Members, Shri Indra-
jit Gupta, asked yesterday, have we
availed of this opportunity to learn
lessons out of this experience? I would
like to assure the hon. House that
this opportunity has been well avail-
ed of by the armed forces and we
have learnt our lessons,

But we have certainly tested our
army leadership, we have tested our
equipments, we have tested our lea-
dership, we have tested our training
methods. And, generally, I should
say, our training methods have stood
the test of the time., That certainly
has strengthened our confidence in
our training methods as well. At
the some time. I must say, we
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certainly found certain definciencies.
It will be wrong for me not
to mention that we did find some de-
ficiencies and we will certainly try to
remedy those deficiencies in times to-
come. This is going to be a continu-
ing experience and a continuing pro-
cess of learning things.

The other thing, which Is very im-
portant and which has certainly some
sort of long-term bearing on our
plans and thinking in this matter, 1s
where we had to face certain political
attitudes of friendly countries during
this crisis.

When the aids were stopped or
suspended, naturally we had to think
as to what should be our attitude in
this matter. I must say that some of
the hon, Members did make a men-
tion that if the aid had stopped and
war had continued we would have
had to stop fighting within a few
weedks possibly. Possibly they are
misinformed about the strength of
our country. I do not say that we
would have been able to fight in-
definitely in all the sectors, but the
policy that we have adopted in this
country in defence production and the
building up of industry in our own
country has certainly given us some
basic strength which would have
helped this country to carry on this
struggle, if called upon to do so.

But one lesson we have learnt, and
1 think that will be a permanent
lesson for this country. As far as de-
fence production is concerned, as far
as production of weap and 3.
sary eq is d, ulti-
mately we will have to depend on
ourselves and nobody else. Therefore,
the strategy of production, which is
part of the general defence strategy
in our country, which was laid down
before. has been vindicated by our ex-
perience. I know that it is very easily
saild than done that we must be self-
reliant.

Self-reliance has been accepted.
But, at the same time, we ought to
think about modernisation of the
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weapon gystem, standardisation of
the weapon system, Some of these
satch words are very easily and very
frequently used in this debate, Some
hon. Members say that we are still
having a khichri of different types of
aeroplanes. I must admit it; yes, it
is true. But I do not see any other
alternative to this. Really speaking,
the principle of standardisation can
be practised and implemented only
if you are self-reliant in the fleld of
production, you can produce what you
want, you can produce what you need
and what you require. If you want to
standardise a particular weapon system
in a certain manner, then you must be
in a position to produce all those ele-
ments in your own country. There-
fore, modernisation and standardisa-
tion ultimately depend upon the diver-
gification of the industrial and further
modernisation of the industrial base
in this country. The aeronautics in-
dustry in our country is still in its
infancy. We have to develop it.

May I say why we have got different
types of planes? This vast country
hag got to be defended in  different
sectors. The terrain is different, the
climate is different and the problems
of defence arc different. When you
take into account these different prob-
lems, the roles differ and when the
roles differ the planes have to be
different. A variety of planes have to
be introduced. Even in the case of
transport aeroplanes—I do not go into
fighter planes—the type of aircraft
that you would need for transport
purposes in Ladakh will not necessa-
rily be the type of transport aircraft
that you would require in Rajasthan,
for example, or possibly it may not be
the same type of aeroplane that will
be used in the hilly terrain of NEFA
for example. Indeed, the roles differ
and, therefore, the types of planes
will have to be different.

Then again, some hon. Members
bave referred to the frigate that we
are building at Mazagoan Docks and
MIGs that we are producing with
Russian collaboration and said that
they are going to be obsol by the
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time they are ready, I must say that
they are misinformed about it. Of
course, what they Lasically think is
right, Technological development . is
proceeding so fast in the world that
any new develc t in the f
ture of aeroplanes by the time it is
incorporated and the plane reaches
the production level, it becomes ob-
solete in the sense that somebody else
has gone ahead. In that sense, yes, we
may be lagging behind. But we have
to accept that modernisation of planes
in this country has ultimately to be
judged by our own requirements in
this country, Therefore, the MIG 21
that we are producing in this country
is going to stay in the seventies in
this country. I have no doubt about
it. By that time, somebody may pro-
duce Mach-3 or Mach-3 plus, but the
type of aircraft we are producing, MIG
21, I have no doubt will remain in
this country for the purpose for which
we produce it for at least a decade.
I say that it will remain in use in the
seventies in thig country.

So, in the case of frigates too. It is
true that at the rate at which we are
gong, the first frigate will be in our
hands sometimes in 1970 or 1971, While
deciding to go in for this type of fri-
gate we have taken into account the
type of technological development that
is going on in this particular line and
how long this will be uble to do the
necessary service to our Navy. I have
no doubt that these frigates will also
remain in service in the seventies.
What will be the requirements in
eighties will depend on what deve-
lopments take place In seventies,

The weapon system also changes
over a period of time. We find from
the different forces in the world, in
different countries, that there is some
sort of change in the weapon system
practically every ten years, and to es-
tablish that change in the weapon
system takes further time, Pecople
sometimes feel or ask why is it that
we are not buying or getting these
things. I would like the hon. House
to recognise one basic fact. The so-
phisticated weapons required for the

def forces are not just available



8803

[Shri Y. B. Chavan]
anywhere in the market. Even if you
have got the necessary foreign ex-
change you just do not go and purchase
these things in the market. You do not
just go and take them off the shelves of
those countries. There are certain
political aspects that are taken into
account before deciding whether tu
give those equipments or not, It is
not enough that you ask for it, it is
not enough that you have got the capa-
city to purchase it; it is necessary that
the other party must be willing to give
it to you, Therefore, while talking
of these equipments and modernisa-
tion all these political factors have
also to be taken into account. After the
experience of the last war, it is not
enough that the urmy alone hecomes
realistic in these matters. I would like
this House also to be a little more rea-
listic in these '‘matters. We must know
what is feasible, what is possible and
what is necessary.

All these things have to be taken
into account while offering suggestions
or offering criticisms. Criticisms are
welcome. Looking at all these factors
and the steps that we have taken for
the last two or three years—while I
do not want to create a false sense of
security, at the same time, I do not
want to create a false sense of
panic either in this House—realistically
speaking I should say that we have
added to the striking capacity of the
air force, and we have added some
more fire power, striking power in
the different branches of the army also.
Ang if the army is again called upon
to face any aggression from whichever
side, I have no doubt in my mind that
it will again repeat and give a good
account of itself,

Sir, I woulg just like to give a sort
of analysis of the defence budget. I
am sorry, we could not give these in
the Report itself. We ought to have
given them in the Report. I accept
some of the criticisms made by the
hon. Member, Shri Nath Pai. It some-
times hapoens that we become
consclous of some of the difficulties
when some fresh mind is applied to
the problem. Being 24 hours in it
we sometimes do not see some simple
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mistakes. We will
analysis next year,

There are two aspects of the defence
budget. If you look at the total
figure for 1966-67, it is Rs. 918 crores.
If you go by the services, the army's
requirements would be about Rs. 600
crores, Navy's about Rs. 30 crores
and Air Force’s about Rs, 144
crores; non-effective, that is, pensions
etc. about 23 crores, making in all Rs.
797 crores. The capital outlay on
defence comes to about Rs. 121 crores.
This is the Service-wise distribution
of expenditure. But if you go and
combine all the three services together,
according to the different types of re-
quirements—I have got this analysis
made and it comes to this:—the expen-
diture on pay angq allowances for all
the three services comes to about
Rs. 253 crores; rations, which is in
addition to the pensions etc., cash
allowances that are made, rations etc.
come to about Rs. 84 crores. Clothing
and fuel, not the fuel for transport
purposes, comes to about Rs. 9 crores.
These are the items of the general re-
curring expenditure.

15 hrs,

The other amenities—domestic ae-
commodation, medical services, pen-
sion and miscellaneous amenities—
come to about Rs. 75 crores, of which
1 must say it is rather difficult to
classify the medical services because
the medical service is not really an
amenity as such; it is also necesary

try to give this

‘ to keep the armed forces fighting fit.

So, this is not purely an amenity but
it is also a service requirement as
such.

The expenditure on movement,
which is necessary for development
as also for training purposes, comes
to about Rs. 57 crores. In this, supplies
which is a more important thing,
capital investment, plant and machi-
nery for factories etc. comes to about
Rs. 294 crores. Supplies, that is, equip-
ment, necessary machinery for pro-
duction etc., comes to about Rs. 294
crores,

So. i you see. generally pay and
allowances. rations. clothing come
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roughly to one-third and supplies, that
is, capital invest t for i\ t
comes to one-third.

Shri Indrajit Gupta (Calcutta South
West): What about research and de-
velopment? Nowhere.

Shri Y. B. Chavan: Research and
development and inspection comes to
Rs. 19 crores. I know, it is a small
amount; it works out to a very small
percentage of the total expenditure,
but there again there is no unwilling-
ness on the part of Government to
offer money. In the case of scientific
development and reasearch work it is
not merely the money that helps. We
must develop graduaily the capacity
to absorb the expenditure also. Sanc-
tioning money and merely building
new buildings for research work is not
research expenditure. You must have
the ry technical per 1 and
we must also provide them the neces-
sary technical development to make
use of those funds. I would like hon.
Member, Shri Indrajit Gupta, who
offered this crticism to find out whe-
ther there is that healthy growth in
this particular expenditure or mnot,
whether we had reached a stage where
we are not giving the additional
amount that is required or whether
they are growing. The growth, will
have to be very gradual; otherwise,
it cannot be a growth, it will be
something wrong. So, this expenditure
is gradually growing. We are taking
more and ‘more projects and more and
more important propositions for re-
search work. Personally I have reason
to believe and to be satisfied that
there is that natural rate of growth in
development and research work.

Mauintenance of installations is
Rs. 38 crores and capital works—new
construction of airfields, dockyards,
factories, depots etc.—is about Rs 83
crores. I am giving this general ex-
penditure for the information of the
House so that they can know what
exactly is the composition of the ex-
penditure of the Defence Budget; not
m-~rely on the manpower.

Really speaking, normally in most
of the modern armies, if you see the

s b
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modern armies of the more advanced
countris, the expenditure on sup-
plles is bigger. That is how they
become more modernised and I find,
in our own expenditure also, there is
that trend, namely, that the expen-
diture on equip t and L
is growing. This is a sign that the
army is becoming a little more ad-
vanced, more modernised, more
mecanised, more scientifically thought
of and organised. That is one point that
1 am trying to make. My purpose in
giving this analysis of the expendi-
ture is to emphasize this one parti-
cular aspect of the problem

Having said so much I would like
to go now to some of the criticism
that was offered. That is very wel-
come criticism because that provides
me an opportunity to explain the
Government’s point of view in this
particular matter. One of the- very
constructive speeches I heard yester-
day was from the hon. Members,
Shri Krishnapal Singh, and Shri
Indrajit Gupta. I remember to
have replied to some of the points
that they have made in my previous
speeches also, but repetition is some-
times good for my purpose or possi-
bly for those who have made this
criticism.

The point made was that there
should be a unified command. People
think on these lines because they
have heard that a unifial command
is introduced In the UK, by the
recent reforms that they have intro-
duced in their administrative matters.
Maybe, it is accepted by some other
so-called advanced countries.

Shri Krishnapal Singh (Jalesar):
USA also.

Shri Y. B. Chavan: Our own ex-
perience shows—at least I can go by

my own personal experience in
this matter—that we have not
yet rcached in this country a

stage when we can have the luxury
of imitating some other country in
this particular matter. In those
countries all the three services are
developed in 3 balanced  manner.
Thern is some sort of balanced deve:
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lopment of all the three services—
Army, Air Force and Navy—in those
countries and perhaps it would be
good to have one person selected
from any service aml to make him
the Chief of the Defence Staff and
leave the matter entirely to him.

Political conditions also differ
from country to country. In our
own country it is a patent fact that
all the three services have not yet
reached an equal stage of develop-
ment. The Army is the oldest ser-
vice—naturally, it hag to be the
oldest service, because traditionally
it was the army that was consi-
dereq to be the real armed forees. Our
Air Force is a recent service, but 1
must say that it has made very rapid
growth and it has justified its growih
also in the last 16 years, The Navy,
though it is an old service, is still
lagging in its growth. I was very
happy yesterday and today whea I
heand very able speeches from wo
hon. Members who advocated the
cause of the Navy. 1 was happy
that there was somebody to look
after the Navy in this House. I will
come back to the question of the Navy
again.

I am only mentioning that the de-
velopment of the three serviceg is
rather in an unbalanced way and,
therefore, this idea of a unifiel com-
mand is something which we cannot
just think of now and, maybe, for a
few years more. If from the deve-
lopment point of view and also poli-
tical considerations we can reach this
stage, possibly we can think of it

At the present moment are we
handicapped because there is no uni-
fleg command? That ig another as-
pect which has to be thought of. 1Is
there any handicap in carrying out the
defence policy only becaguse there is
no unified command? The highest
technical advisory body that the
Government has, {is the Chiefs of
Staff Committee which is presided
over by the seniormost member of the

service. At present the Chie? of the’
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Army Staff is the geniormost mem-
ber who presides over the Chiefs of
Staft Committee which advises both
the Defence Minister and the Emer-
gency Committee of the Cabinet. It
is also serviced by other sub-com-
mittees and expert committees. It is
not just in an academic manner but
we have seen the functioning of these
bodies in the crisis of the last war
and I must say that it has workel
well. If the experience iz some
test, then I must say that I do not
think that at the present moment, not
only at the present moment but
under the present circumstances,
any change in the present set-up is
called for.

The other point that the hon. Mem-
ber made was about the intelligence
system and equipment etc. Intelli-
gence is very often discussed in this
honourable House and from time to
time 1 have had occasion to give
same of the explanations. Ag I said,
certainly there is an improvement in
the intelligence work and in the in-
telligence system; but I can say that
as we do in the case of other equip-
ment and other serivces, the intelli-
gence gystem also is a very delicate
instrument and it takes a long time
to develop. I cannot say that I am
‘hundred  per cent satisfled with
what we have done. It will
be a dishonest statement to make to
this honourable House; but I can only
say that we are trying to find out
what better methods we can introduce
and how we can better or improve
our Intelligence system. In the
light of the experience that we had
in the 1962 campaign and in the light
of the experience that we had in the
1065 campaign, we are certainly
taking some steps. I hope if we

pursue this matter with the same
energy and vitality that we have
been showing during the last three

years, probably we may reach a
stage, not in the far instant future,
when we can say that we have got
certainly a foolproof Intelligence
organisation in our country. But I
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must say we have to be very watch-
ful and' careful in this particular as-
pect to develop thig Intelligence 8ys-
tem.

The other point that the hon. Mem-
ber, shri Krishnapal Singh, made
was that there were a number of
more casualties. I ghould say ‘yes’.
But when we use the word ‘more’
or ‘less’, it is always a comparative
-statement. When this statement was
made, I tried to find out what it
wag being compared with. I find
that these comparisons are made with
figures and percentages arrived at
during the Second World War. The
Second World War was fought for
long four to flve years. It was a
prolonged war consisting of battles in
different parts of the world wunder
different conditions. Those figures
and those percentages are now being
compared with the war which was
fought very intensely in 20 to 22

-days.
Shri Krishnapal Singh: 1 said, in
proportion.

Shri Y. B. Chavan: I have got some
study made of this ani I can say,
yes, certainly, as far as officers’
-death-rate is concerned, it is some-
what more. But that is the proof
that our officers this time led the
army. We had a feeling in previous
times that we have got the officers’
cadre but ultimately it is the army
who do the job. It is the officers
who make the army. This is the
proof of the capacity of the officers to
lead the army in difficult times and
the youngmen of this country who
-offered themselves as their career for
army commissions, etc. They did a
marvellous job and you and I have
-every right to be proud of this. T do
not want to burden this House with
all the details of percentages and
other things. The rate of recowvery
in the hospitals, the rate of invalid-
ment, all these things, are being
looked into. We find that we have
-certainly greater percentages even
‘when compared to the Second World
War. Let us not forget again that
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thig 22-days war was not fought in
that sort of a luxury, fight for two
hours and rest for four hours. It was
an intense fight on all fronts day and
night. It was a sort of continuous
war. Therefore, some casualties are
there, more casualities perhaps—I do
not want to hide that fact because it
is there. I thought an impression
will be created as to whether there
was any weakness for casualties. But
1 should say that there was an atti-
tude to sacrifice and to fight valiant-
ly.

Now, I would like to go to the
question that was raised by Shri
Indrajit Gupta. He had mentioned
about the use o! army in aid of civil
authorities. 4

Shri S, M. Banerjee: You better
don't touch this point,

Shri Y. B, Chavan: I am not trying
to refer to it in a controversial way.
I can assure you of that.

It is on very rare occasions that
this is being done. It is a painful duty
for me if we have to agree to do
that. Normally, the army is to be
used against the enemy. But I would
also, at the same time, say that civil
authorities consist not only of Gov-
ernment but the civil authorities con-
sist of the leaders of civil political
parties too. It is the responsibility of
both these forces. 1 am not talking
in a perty spirit....

ot wg fewmy (FA7) : Cqur-
fy” & awifes o & A d
§r o ?

Shri Y. B. Chavan: Ultimately, even
those who are in Opposition are poten-
tial governments. What is the mean-
ing of General Elections? It is an
invitation by the ruling Party to the
Opposition to defeat them. This {s an
invitation to them.

ot wy fmd ;AT T Ter
@t faOdY dar fafemw owfdy off
L &
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Shri ¥. B. Chavan: Of course, I
know this point was raised in ail
sincerity and, therefore, I am, as a
lover of democracy, raising this ques-
tion. I can tell you I am the most
unhappy person when the army has
to be called to deal with our own
people.

ot vy fomd & 7 owd wew
# ard g & AfFT  gwfE s
1 wg1 e, faw & gro @ qfew @,
/T ® gy gl

Shri Y. B. Chavan: It is the most
unhappy task. It is a very painful
duty but it is a duty ultimately. Cer-
tainly, you can have agitations by all
means—it is your fundamental right;
nobody can object to it—but let us
observe the rules of the game, the
game of running a democracy in this
country. That is all I can say.

One or two other suggestions that
were made were that we should not
have any sort of complex as to from
where we get the aid and that we
should always have alternatives. As
far as the aid is concerned, both in
the cconomic field and in the military
field, we are looking to all sides, We
are mot suffering from any complex
in this matter. From wherever we
can get the aid and whatever we can
get from friendly countries, we are
always willing to do that. We are
not misguided and we have no com-
plex in this particular matter.

1 have referred to the question of
R & D budget which was raised by
my hon. friend Shri Indrajit Gupta.
The question that was raised was
about Navy. It is quite true that we
have not been able to do as much as
the hon. Members of this House want-
ed us to do. But I can tell them the
general formula, the gencral time-
table for building up the army, the
navy and the air force. You can per-
haps build an army within two years
if you get the necessary equipment
Yor it. You can build an air force
within five years. In order to build
your navy, you will have to think in
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terms of decades. It is a very slow
growth in the case of navy. I can
tell the hon. House that we have cer-
tainly taken definite essential steps
in this matter of acquiring more ships,
of acquiring submarines and of build-
ing ships. But this is just the begin-
ning, This is only the first step to-
wards the second step and to a further
step and further progress will take
some time. The expenditure of this
year does not reflect all the efforts
that are made because that expendi-
ture ig spread over a longer period.
So, the hon. Members may not be
guided merely by this fact that the
expenditure on navy has gone from
Rs. 20 crores to Rs. 30 crores and,
therefore, we are not doing anything.
That is the easiest conclusion to reach
and that will be misleading. I quite
agree as I have myself said in this
House that our navy consists of a
large number of older ships and they
need to be replaced. But here again
we went on begging from different
countries and we did not get what
we wanted. It is not a question of
unwillingness on our part. It is a
question of making a systematic effort
for a long time and that sustained
effort is going to help to build the
navy.

1 must make a mention here that I
am not trying to reply to every point
that is made by the hon. Members
here. I am only touching important
points and some of the good sugges-
tions that have been made. About
other points that were made by indivi-
dual hon. Members, as my usual prac-
tice is, I will try to communicate with
them and tell them what steps we:
are taking and I will ask them also
to further communicate with me.
Now, I am only trying to meet some
of the important points which affect
the fundamental policy of Defence.

T heard with interest the speech of
Dr. Ram Manohar Lohia. I am glad
that he is present in this House. T
am not trying to reply in the spirit
of replying only. I try to be some-
what frank about it.
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To TH wAgT Afgm  (W-

q@R) U G HE &g qmay )

Shri Y. B. Chavan: He is one of the
farsighted minds of this hon. House,
not only of this House but of the
country. 1 have got all respects for
him. I have looked to him as our
leader in the 1942 days.

o T AAEe Wifgr: ag
ax N AR ®We 9 IJF | W
¥ g w1 f WA g AR gETT
oY war g
Shri Y. B, Chavan: I am coming to
that point.
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Unfortunately my complaint is
that—I would request hig indulgence
to take note of that—the farsighted
mind is so much absorbed in itself
that it does not take notice of other
minds.— (Interruptions).

My point js this. Yesterday he made
a very interesting speech which
should catch very fine sentiments of
patriotism. He says, “what is the
function of a Minister; really speak-
ing, the Chief of Staff can function;
the President can give some signals
from the Rashtrapati Bhavan and the
Army and Air Force can go on”. I
am not arguing in a legalistic manner
or in a constitutional manner. Really
speaking, I understood what his impli-
cation was: are we making any effort
in the political orientation of the
Army; are we giving the necessary
patriotic motivation to the Armed
Forces? This is what 1 have under-
stood him to have meant. He was
not criticising a Defence Minister or
he was not criticising the Cabinet
system as such. His suggestion was:
are we doing anything to give the
necessary political motivation for the
Army? In that context, he mentioned
one very popular name, Jumbo
Majumdar. It is a very respected
name in the Air Force. I can tell the
hon. Member that it is a very respect-
ed name. T was just discussing this
with an Air Force officer this morn-
ing; he said that he was a very res-
pected man; he was a very good pilot,
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etc. He was a good pilot, but there
were many other good pilots too; pro-
bably they did not meet Dr. Lohia.

To TH AT Mg w@
wiwi ¥ "y & fag &arc ar
g W ¥ | ag wfgfm st
qr |

oft g T W & &
LRI S S

I like that man. I want to tell the
hon. Member from my own personal
experience that, when he was func-~
tioning as the leader of the 1842 move-
ment, I was functioning as a worker,
as a volunteer at the district level.
I know some of those boys who work-
ed with me then and who are now
officers in the Air Force. What I am
trying to say is that the hon. Mem-
ber’s categorical statement, the blanket
statement that the Army of today is
the same that was there eighteen
years before, is fundamentally wrong.
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It is not a question of my going
away.
15.21 hrs,

[MR. SPEAKER in the Chair)
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Shri Y. B. Chavan: My only point
was this. Maybe, it is the same; from
the social angle, things have not
changed. If that is the suggestion, I
may accept it. But that is also a re-
flection not on the Army itself. Army
again is a reflection of the country as
a whole. Really speaking, the most
important point, which Mr. Indrajit
‘Gupta made yesterday was this: a
new bond has been created between
the Army and the country today.
What does it mean? It means that
the Armed Forces of this country have
become the real representatives of the
people. If there are certain deflcien-
.cies in the social life of this country,
probably they are reflected in the
Army, but the Army is not to be
blamed for that. I can certainly
.assure the hon. Members that, in order
to provide the necessary national
orientation, the patriotic orientation—
I cannot say political orientation be-
cause if I say political orientation and
if I try to orient, I might try to do
Congress orientation which ijs a bad
thing today....

Shri Hari Vishnu Kamath: No party
orientation.

Shri Y. B. Chavan: That is why I
say mnational orientation, a patriotic
orientation which is more essential. ..

Shri Hari Vishnu Kamath: We want
‘that.

Shrl Y. B. Chavan: I would like to
.assure this hon. House that the Army
Headquarters, supported by the Gov-
ernment, have undertaken &n inten-
sive programme of providing this
motivation and orientation. In what
way those people who fought in the
last war are less patriotic than the
.so-called other patriots of this coun-
try? They are equally patriotic.
People do not easily go and give up
their lives for the country in a way
in which they did.
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Shri Y. B. Chavan: As I said, I am
not trying to reply in a controversial
way. The hon. Member has made
certain points and I thought that I
must make my own points. Nothing
more than that. We can still differ.
I think we are in this hon. House
because we differ.
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Shri Y. B. Chavan: I have no
capacity to convince. I am not
trying to convince anybody. I am
trying to put my point of view. (In-
terruptions).
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There were other points made.
Another good speech that I heard
yesterday wag that of Mr. Nath Pai.
He made a mention about nuclear
force, He used a very picturesque
phrase, nuclear Brahmacharya. I do
not want to go into the meaning of
Brahmacharya and other things. I
would generally mention that as--

pect. As far as China is concerned.
I am to the i diate task
of this country, the immediate

threat the country has to face. What
type of weapons we should have natu-
rally depersds ultimately on what is
our assessment of the threat the
country is going to face. Ultimately
what you propose to do must have
some relation to the "troubles or
threats you have to face in days to
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come. I cannot say that there is no
Chinese nuclear threat in a long
range. It is there. But this question
of nuclear threat hag certainly some
relationship with the world peace
problem as a whole. It has also that
angle; that dimension has to be taken
mote of. If I have to ask for funds
as we are discussing Defence in this
country. (Interruptions).

T am coming to the specific prob-
lem.

I have no doubt in my mind that
the immediate ami urgent threat to
this country Yrom the Chinese side
is by the conventional weapons, That
is the jmmediate threat. The urgent
and realistic threat to this country
from the Chinese side is of conven-
tional weapons. Whatever resources
we have must be used and utilised
wisely. When I have an urgent and
immediate threat from conventional
weapons, how can I come to this
hon. House ang say, “well, spend your

money in other fields”. (Interrup-
tions).
AY
This is an important branch of

science and we should see whether
we arc making efforts to build up
the technica] competence in this field.
I must say that this country is very
well aware of that. The Atomic
energy Commission and other allied
organisations are doing necessary re-
searches in this field to build a tech-
nical competence in that branch of
science.

Shri Harl Vishnu Kamath: It can
be used for both peace and war.

Shri Y. B, Chavan: Naturally it
has to be used for peaceful pur-
poses. So there is no Brahmacharya
ag far as science is concerned. As far
as the technical competence is con-
cerned, as far as the knowledge in
that fleld is concerned, it is being
built up. I can humbly state that I

have no doubt in my ming that the®

nuclear
correct

Government’s policy about
weapons is a wise policy, 2
24 (ai) LS—8.
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should
(Interruptions).

Shri U. M, Trivedi (Mandsaur):
Do not put a dam on the progress.

policy. a policy which we
honestly pursue.

Shri S. M. Banerjee: Becausc you
sre not a Brahmachari,

Shri Y. B. Chavan: 1 am sorry I
am exceeding the time. I would
mention the important points and
conclude.

What is the present position that
we are facing in this country? We
had this conflict with Pakistan. Then,
there was the Tashkent Declaration

or the Tashkent agreement. There
are certainly some conditions after
the Tashkent Declaration. The

Chinese threat also continues and
continues in a rather more menacing

way.
What is our assessment about
Tashkent? We must look to some

conditions before Tashkent. What
had happened was that the relation-
ship of Pakistan and India had be-
come so tense that it had reached a
stage when the Armed Forces o!
both the countries were fighting with
each other. It had reached a point of
no return in the relationship between
both qpuntries. Tashkent has given
an opportunity to both the countries. ..

An. hon, Member: To return back.

8hr Y. B Chavan:.. to return
back from the armed conflicts, an
opportunity to keep up peaceful re-
lationship. I have no doubs that if
this opportunity is willy-nilly or
deliberately thrown away by any
try, the of it on
both the countries will be terrible,
and 1 have no doubt about it. No
country plans for war. I think in
the modern world every country
plans for peace but peace with pre-
paredness. 8o, naturally, when this
opportunity came, we had to accept
the position.

But at the same time we cannot
Yorget what is happening after Tash-
kent today. Certain new realities are
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appearing on the horizon. We know

that China never liked Tashkent

because Tashkent was a sort of re-
versal of the policy that they want
to follow in the world, and particu-
larly in this part of the world. If I
may say so, the Tashkent Declaration
was a sort of slap in their face. But
today what we find is that they are
trying to incite Pakistan. From the
statements and speeches that we
hear {rom some of the leaders of
Pakistan, it seems that there 1is a
growing element in Pakistan which
does not like Tashkent.

(Amroha):
of the

Shri J. B. Kripalani
1t began with the signing
Declaration.

Shri ¥, B. Chavan: That may be so,
The Chinese are, really speaking,
rylng to fish in troubled waters nd
trying to interfere on Kashmir which
s entirely our own internal ques-
tion.

An hon. Member: That is right.

Shri Y. B. Chavan: It is in the
interests o! Chinese policy to weaken
the forces which led to Tashkent,
and it is, therefore, that they are
trying to weaken or trying to take
away or persuade or tempt Pakistan
away from Tashkent. I hope and
trust that the Chinese do not succeed;
I hope and trust that the Pakistani
leadership sees the truth of the game
and does not fall a victim to this
thing, because peaceful relation bet-
ween these two countries is in the
interests of both the countries. What
both the countries need is economic
development. What both these coun-
tries neeq is the development of the
human material in their countries,
ang this can be done only on the
beasis of peaceful relations between
these two countries.

As far as we are concerned, I have
no doubt in my mind that we want to
stand steadfast to the Declaration of
Tashkent. '
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Shri J. B, Kripalani: Whether they
do or not.

Shri Y. B. Chavan: But I must say
at the same time that we cannot be
complacent; ‘if there are any forces
which are going to attempt to cow
us down to any position, possibly,
they are ‘counting without the hosts”
as they say. This country would not
be forced into accepting any position
which it cannot accept. That posi-
tion will have to be maintained. But
we shall have to keep in mind that
the threat of the Chinese Jdoes con-
tinue, and it continues in a more
menacing way, as 1 have said, because
they are where they are, and their
tendency to fish in troubled waters
was repeated again in 1965 when the
Pakistan aggression was on. They
made a childish attempt at sending us
an ultimatum, and a further chilMish
effort to withdraw that ultimatum.
The second attempt is going on at
Rawalpindi today. It is a very
tragic thing that the Chinese Armed
Forces, the Chinese weapons and the
Chinese tanks and the Chinese aero-
planes are paradeq on the streets of
Rawalpindi, but the comedy of the
tragedy is that some of the American
weapons which were used, and which
were manufactured to contain the
Chinese are also paraded along with
them. Unfortunately, that is the
comedy of the tragedy of it.

But, apart from that, we have to
take a realistic picture of this thing,
and quietly; 1 would request this
House that after the experience of the
last conflict with Pakistan, after the
brave work that our solMiers did,
after the confident and able manner
in which our Army was led last time,
we should watch these developments
with wide ‘awakeness’, and I agree
there. But we should not allow any
excitement or any panic. We should
behave as a great nation, a dignified

* nation and a powerful nation. That is

the only request that I can make to
this House.
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Mr, Speaker: I shall now put the
cut motions to vote.

All the cut motions were put and
negatived.

Mr. Speaker: The question is:

“That the respective sums not
exceading the amounts shown in
the fourth column of the Order
Paper be granteq to the President
to complete the sums necessary
to defray the charges that will
come in course of payment
during the year ending 31st day
of March, 1967, in respect of the
Heads of Demands entered in the
second - column thereof against
Demands Nos. 4, 5, 6, 7, 8 and 114
relating to the Ministry of
Defence.”.

The motion, was adopted.

[The motions for Demands for
Grants which were adopted by the
Lok Sabha, are reproduced below—
Ed.]

Demanp No. 4—MmiIsTRY OF DEFENCE

“That a sum not exceeding
Rs. 63,90,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March 1967, in res-
pect of ‘Ministry of Defence'.”

DeMAND No. 5—DEFENCE SgRvICES,
ErrecTivBE—ARMY

*That a sum not excealing
Rs. 53518.08000 be granted to
the Presid lete the
sum necessary to delny the
charges which will come in course
of payment during the year emd-
ing the 81st day of March, 1967,
in respect of Defence Services.
Effective—Army’.”

Dzmanp No. 6—DEFENCE  SEmvIcEs,
ErrECTIVE—NAVY

*That a sum not exceeding
Re. 25,81,75,000 be granted to the

(Adj. M. and C.A))

President to complete the sum
necessary to defray the charges
which will come in course of
payment during the yeer ending
31st day of March, 1967, in res-
pect of ‘Defence Services, Effec-
tive—Navy'.”

DEMAND No. T7—DEFENCE SERVICES.

ErrecTive—AIR FoRcE

“That & sum not exceeding
Rs. 1,22,86,09,000 be granted to
the President to plet the
sum necessary 1o defray the
charges which will come in course
of payment during the year end-
ing 81st day of March, 1967, in
respect of ‘Defence  Services,
Effective—Air Force’.”

DemAND No. 8—DEFENCE SERVICES —

NON-EFFECTIVE

“That a sum not exceeding
Rs. 19,91,67,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year emding
31st day of March, 1967, in res-
pect of ‘Defence Services, Non-

ol

effective’.

Demanp No. 114—DerFENce  CarrraL

OouTLAY

“That & sum not excealing
Rs. 1,03,33,33,000 be granted to
the President to complete the
sum necessary to defray the
charges which will come in
course of payment during the
vear ending 31st day of March,
1967, in respect of Defence
Capital Outlay’.”

15.36 hrs.
RE: MOTIONS FOR ADJOURNMENT
AND

CALLING-ATTENTION
NOTICES

BAsTAR INCIDENT-—cOntd.
Mr. Speaker: Now, the Home Minis-

ter will make his statement.

The Minister of Home Affairs (8hri

Nanda): Several adjournment motions





